. \O\ _ NATIONAL COMPANY LAW TRIBUNAL
‘i s . - AHMEDABAD BENCH
i . _ AHMEDABAD

f. E | - " Co. Appeal No. 48/252/NCLT/AHM/2017

Coram:  Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

Name of the Company: Turquise Export Pvt Ltd.
' o - ' (Jlgneshkumar Savallya)
' Registrar of Companies, Gujarat

Section of the Companies Act: Section 252 (3) of the Companies Act, 2013
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Learned PCS Mr. Nisarg Sharma present for Appellant. None present for ROC.

Proof of service of notice of date of hearifig on ROC filed.

ROC filed ité objections.

At request of learned PCS for Appellant.

List the matter on 18.01.2018 for complying the order dated 29.11.2017 in respect
of filing affidavit. -

MANORAMA KUMARI

‘MEMBER JUDICIAL -
Dated this the 20th day of December, 2017.

—
KKI RAVEENDRA BABU
MEMBER JUDICIAL
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